
CA NO. 1312010 
IN 

CP NO. 128(PID)12015 
RT No.1 a201 6 

Mls JST Transformateurs SAS . . . Petitioner 

Versus. 

Mls JST Stesalit Transformers Pvt. Ltd. & Ors. . . . Respondents 

Present:= Ms. Nayantara Vohra and Mr.Rohan Mittal, 
Advocates for petitioner. 
Mr. Rohan Kaushal, Advocate for Mr. Raghav 
Mathur, Advocate for respondents. 

Mr. Rohan Kaushal Advocate submits that Mr. Raghav Mathur 

met with an accident about a month ago and suffered fracture of ankle and 

is not still able to stand properly. Short date is requested for arguments, 

The matter is adjourned for arguments to 08.1 1.201 6, as per the date 

suggested by learned counsel appearing for both the parties. 

This M w  was rebglW by bmsW from the Company Law 

Boa@, Mew Mlhi and Web up .far Uw fimd time an '68.08-20116. The 

appearenca . , 
ad the perrfies was. ekected m 08.W29fB and djwrnmnt 

AtWWttbn and ConMAation Ad. 1- was -filed on '28>B9.2016 and reply 

be whltted to the M 1 M e  P r e s m  Wonat & m w  Law Tmnal, 



07.1 1 "201 6 for disposal of the case. 

Member (~udichl) - 

9-f- b*L 
(bepa Krishan) 

Member (Technical) 


